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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

SUPPLEMENTARY CAUSE LIST DATED 26.11.2021 (FRIDAY) 

     COURT OF CHAIRPERSON (VIRTUAL MODE) 

10:30 AM 

 

  For Judgment 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 709 of 

2019 
 

Invent Assets Securitisation & 

Reconstruction Pvt. Ltd. & Anr. 

Vs. 

Rajmal Labhchand Mogra & Ors.  

Smriti Churiwal Aman Varma- R1&2 

Swati Gopalani- 

AVP 

2.  Contempt Case 

(AT) No. 27 of 

2020 in Comp.  

App (AT) No. 44 

of 2018 
 

Suman Dhir & Anr. 

Vs. 

Gyan Ganga Educational Institute Pvt. 

Ltd. & Ors. 

 
 

Manoj Kr. Mithila Jain 

Jeevesh Nagrath 

Amit Shankar Amist-

R1 to R3 

 

 

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Mr. Justice Jarat Kumar Jain, Member 

(Judicial) and Hon’ble Dr. Alok Srivastava, Member (Technical) 
 

 

  For Admission (Fresh Cases) 

3.  Comp. App. (AT) 

(Ins) No. 869 of 

2021 

 
 

The Assistant Commissioner, Central 

Tax, CGST & CX, 

Vs. 

Avishek Gupta  

Resolution Professional  

 

Nitya Sharma  Arik Banerjee 

Abhishek Sikdar 

4.  Comp. App. (AT) 

(Ins) No. 953 of 

2021 

 

Dheeraj Wadhawan 

Vs. 

Yes Bank Ltd. & Anr. 

 

Mahesh Agarwal  Anamika Singh 

Aman Sharma 

Bhargav Kosuru-R1 

5.  Comp. App. (AT) 

(Ins) No. 954 of 

2021 

  

GP Global Energy Pvt. Ltd. 

Vs. 

Sandeep Mahajan & Anr. 

 

Raghav Kakkar  Abhishek Anand 

6.  Comp. App. (AT) 

(Ins) No. 973 of 

2021 

 

Committee of Creditors of Uttam Galva 

Steels Limited Through State Bank of 

India 

Vs. 

Resolution Professional of Uttam Galva 

Steels Limited & Anr. 

 

Misha  
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  For Hearing 

7.  Comp. App. (AT) 

(Ins) No. 474 of 

2021 

 

Department of Goods & Service Tax, 

Deputy Commissioner of CGST, Kadi 

Vs. 

Technovaa Plastic Industries Pvt.Ltd. 
 

  

Sonu Bhatnagar V. Sivasubramanian 

Jaimin R Dave 

Nipun Singhvi 

Honey Satpal-RP 

 

 

 
  Copy to: - 

                                                                                                 By order of Hon’ble Chairperson 

1. Notice Board                                      -sd/-                   

2. Website: www.nclat.nic.in                                                                              Registrar    

http://www.nclat.nic.in/

